Annexure-8

Name of the corporate debtor: Unimers Indiam Limited [Date of commencement of CIRP:  [18-11-22 [List of creditors as on: [25.11.2025
List of operational creditors (Other than Workmen and Employees and Government Dues)
(Amount in Rs)
SI. No Name of creditor Details of claim received Details of claim admitted Amount of | Amount of | Amount of | Amount of Remarks, if any
ti t tual lai t lai d
Date of Amount Amount of Nature of Amount Amount | Whether % of con 11'1gen ALy mutua ¢ am_l no ¢ al{n un. er
A ) . A . . claim dues, that admitted verification
receipt claimed claim admitted claim covered by |covered by | related voting mav be set-off
security | guarantee | party? share in Y
interest CoC

1 |Adroit Corporate Services Pvt. Ltd. 02.05.2023 11,56,825 11,56,825 |Unsecured  [No No No N/A N/A N/A - - -

2 |Bombay Stock Exchange Limited 24.03.2023 41,85,686 41,85,686 |Unsecured  |No No No N/A N/A N/A - - -

3 ICICI Bank Limited 08.06.2023 18,99,999 7,49,055|Unsecured  |No No No N/A N/A N/A - 11,50,944
We have sought proof on
the basis of which interest
has been claimed and the
admitted claim shall be
revised as per the
documents submitted by
the claimant

Total 72,42,510 60,91,566 - 11,50,944




